
 

 

CHAPTER XIII 

 

MANNER OF EXECUTION OF SUBSIDY PROGRAMMES. 

 

In so far as Law (A) Department is concerned there is no provision for execution of subsidy 

programme. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


